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through inter-State transmission
lines is ensured till adequate power
is generated in the State itself.

(ii) ensure adequate supply of
wagons by the Railway Board for
jpeedy movement of coal, kerosene
’il, petrol and petroleum products,

' fertilizers; cement, etc. efc.

(ili) ensure strict adherence of
delivery schedules by the wagon
manufacturers; and

(iv) ensure more supply ot kero=
sene, cement, coal, industrial raw

materials, steel, ete. ete.

© Mr. Speaker, Sir, I submit to you
to permit me to raise issues
‘of public importance under rule
*497—Caling Attention but instead
of that, you allow me to raise
‘the issu¢s under rule 377 which,
as you know, is mot being
given importance by the Government
‘and even they do mot give any ans-
-wer to such issuss. I would reguest
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SHRI PURNANARAYAN SINMA
ur): Mr, Speaker, Sir, undér.

‘rule 377, 1 wish to raise the following

matter of public importance.
It has been brought to.the notive

-of the Ministries concerned that for

some time now there is shortage aof
wheat, salt, cement, sugar, kerosene
and steel in Assam and Negaland
besides all other States of the
North  East. But at one stage,
the Ministry of Pelrolewn denied
having received any complaint from
the BState Government eof Assam.
Now the position is that while at
one end the Food Corporation of
India has encouraged buiiding of

‘Panks, at the other end the existing
godowns have no stock of wheat as
a result of which the flour milly of
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Cauheti thetgh the-ddRebls deel is
ot sesteq veriety. 7Tt hag been brou-
ght to the nolice .o¢ the Government
that "certain dishonest handling agents
of pement mixed . Bexbeapubrw silt
dust with cement to make some ex-
sra money. In this way the back-
ward tribals ang others of Assam and
Northwest generally have beep com-
pelled to suffer. It is complained that
the Railways do not remove the res-
strictions imposed against  booking
wagons with essential commodities
.nto Assam and the traders have been
forced to hire trucks to carry most
of the goods at double the railway
freight. The capacity of the trucks
to carry all that is offered is less
than half the capacity of the Rail-
ways. In view of all these and the
{nherent lack of interest i the affairs
and community hardships of this
sengitive area, the poor, backward,
including the tribals people are suf-
fering intolerable  distress. The
buresucratic set-up which rules the
sountry pay little heed to the hard-
ships of the people.

I draw the attention of the Govern-
ment through the hon. Prime Minis-
ter to save Assam and the North-
Eastern region as a whole by esking
the Ministries of Food and Agricul-
ture, Petroleum and Chemicals, In-
dustries und Railways to rush wheat,
salt, sugar, kerosene cement and
steel immediately to save the systems
created for distribution of these com-
modities to the pecple without any
further delay,
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MR, SPREAKEAR: You must son-
s yourselt to the statement.
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MR. SPEAKER: Mr, quav kjndl!
read your statement, Rule 377 provi.
des that you have merely to read out
ths statement. Ndh.lnl mm
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